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LOK SABHA
Monday, March 15, 1965|Phalguna 24,
1886 (Saka)

The Lok Sabha met at Eleven of the
Clock.

[Mr. SeEakER in the Chagir]
ORAL ANSBWERS TO QUESTIONS
International Film Festival

+
( Shri Yashpal Singh:
Shri Onkar Lal Berwa:

Shri Dajic

Shrimati Akkamma Devi:
Shrimati Jyotsna Chanda:
Shri Rameshwar Tantia:
| Shri Himatsingka:

Wil the Minister of Information
and Broadcasting be pleased to state:

(a) whether her attention has been
gdrawn to the fact that very few tickets
for the International Film Festival
were available at booking counters of
the Cinema Houses where the pic-
tures were screened causing great
inconvenience to the cinema-goiug
public; and

(b) if so, whether any enquiry is
propesed to be instituted in the mat-
texr?

The Deputy Minister in the Minis-
try of Information and Broadcasting
(Shri C. R. Pattabhi Raman): (a) and
{b). Yes, Sir. There was criticism of
the difficulty experienced in securing
tickets for film shows of the III
International Film Festival. It is felt
that no useful purpose is likely to be

2438 (Ai) LSD—1.

Shri C. R. Pattabhi Raman: There
was a total capacity of 4,110 seats
and 650 seats hag been reserved for
the press, film critics, Indian and
foreign delegates, members of the
jury, foreign missions. That left
about 3,460 seats for the public.

Shri Hem Barua: May I know if
the attention of Government is drawm
to a press article wherein it is said
that some Members of Parliament
applied for free passes, as many as
21 in number, for their family mem-
bers: if so, while issuing the passes
whether Government took intg ac-
count the possibility of a Member of
Parliament having a battalion of 20
children; ir not, why not?

Shri C. R. Pattabhi Raman: We are
not aware of it. We only invited
Members to come Wwith their families.

. -
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Shri Hem Barua: There was an
article like that in the Illustrated
Weekly of India by a member of the
Advisory Board of the International
Film Festival.

Shri C. B. Pattabhi Raman: The
only consolation seems to be that it
has not happened only in our coun-
try; it is happening elsewhere also.
But, so long as the cinema trade or
business is there, there can only be a
limit to which we can restrict the sel-
ling of tickets.
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" Shrimati Savitri Nigam: Though on
the whole the arrangements were
quite good, I would like to know why
sometimeg very wrong information
was given to the people with the re-
sult that they had to come and go
back again disappointed.

Shri C. R. Pattabhi Raman: 1 do
not know about many of these bits
of information. This was the first
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International Film Festival of a
competitive nature.

=it Wi AT qCAT : FT THT
# QA wax faelt ¥ GRRewd @
WE AW W A T 800

Shri C. R. Pattabhi Raman: ] have
already answered that question. There
is no question of the arrest of any
person. As the hon. Minister pointed
out we drew the attention of the
cinema-holders to it and tried to res-
triet it to four tickets to one person.

Shri Kapur Singh: Are Government
aware that when the complimentary
tickets were given to Members of
Parliament all the available films
were screened to see that films of a
sophisticated character and -of an
adult category are kept away from the
view of Members of Parliament; if so,
what were the reasons for it?

Shri C. R. Pattabhi Raman: Only
three or four filmg which came later
on were not included; otherwise, it
was not as if all the -sophisticated
films, as the hon. Member referred to,
were kept back from Members of
Parliament. But they saw most of
the filmg except those which came a
little 1late.

Shrimati Akkamma Devi: Is it not a
fact that many of the passholders not
only entered the hall with great
difficulty but they had also to stand
till the end of the show? May I know
why Government, knowing the ‘seat-
ing capacity of the hall, issued such a
large number of passes causing in-
convenience to the public?

Shri C. R. Pattabhi Raman: I am
not aware of any such inconvenience.
It is true that it was crowded but it
cannot be said that there wag such an
inconvenience.
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Shri Thirumala Rao: Has the atten- Mr. Speaker: That is our headache.

tion of the Government been drawn
to the fact that there has been a qEATd wTW 6 &
general dissatisfaction about how the +
whole thing had been managed not .
only here but in Madras and other fﬂ"\ AR AL
places, and may I know whether Gov- st Gfer AT A
ernment has instituted an inquiry as st T .
to how the tickets passed into the ﬁ‘! .
hands of persons whg could sell them St ST Srent o
in the black market? sit wdw fag fagr=i :
The Minister of Information and ot gfc faen wra
Broadcasting (Shrimati  Indira st qo go ¥im :
Gandhi): I have already stated that M To Ho fewdy :
this is not Government’s business. .
If we had cinema halls of our own, =t W T
then this would be in our hands. But ft quEe i :
these were private cinema halls. Wa‘ﬂ'l' A
Government cannot instituted any in- &t .
quiry. But I would like to point out ft wmwew quw
that there was some dissatisfaction. el SigrerRA e -
Some, of course, was avoidable and .
we shall take care that this sort of Mo E""""“' feraet
thing does not happen again. But st qEEY
much of it was unavoidable. st f
Shri 8. M. Banerjee: I would like fawm saw
%o know whether it is a fact that in *426. gzaT

Delhi practically 50 per cent of the
tickets were given to Embassies—
some people managed to get them
in the name of Embassies—
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and, if so, whether they passed into —
the hands of persons who could sell o o :
them in the black ‘market. o fax :
Shrimati Indira Gandhi: We did Qo Jo :
Ig)i;re ti;:\kc:tshto Cul(tlura} Attaches ai:d . I /o sffo &
t ‘
ess aches and, of course, the | wft S —

Ambassadors themselves.
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Shri D. N. Tiwary: May I know
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whether the Government is aware -
that some passes were issued to Mem- &t aw

bers of Parliament and when they st ATOeTgw BT
went there, they had to keep standing s W‘ gem
for a long time as seats were not ’
available—they were Shri Surendra- Wt oame atfe
nath Dwivedy, Shri Jagjivan Ram and sft faife faw
others—and with great difficulty they ['ﬂ wo Ao fraTét :

could be pushed through in the hall?
Shrimati Indira Gandhi: I must T ogen siT wETow qet 7w

apologise for any inconvenience caus- T T g7 FGT R

ed to hon. Members. But one of the T FTH oo
reasons is that we do not always get (*:) ® ot

the replies. TWHER & wrowmfagi d





